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(b) whether Government is working on a new scheme to boost export of surplus

sugar; and

(c) if so, the details of such a scheme and how this scheme will be different
from the previous such scheme and the projected boost to sugar shipments with the

new scheme?

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (SHRI RAMVILAS PASWAN): (a) As on 05.03.2016, T 1366
crores are outstanding against sugar mills towards cane price dues of farmers for
the sugar season 2014-15.

(b) and (¢) With a view to reduce the inventory pressure on domestic sugar
prices, the Government has fixed Minimum Indicative Export Quota (MIEQ) for
each sugar mill for the sugar season 2015-16 so as to evacuate surplus sugar stocks.
Unlike earlier export promotion schemes, under the present MIEQ scheme no export
subsidy is provided and the industry is expected to export at prevailing international
prices and absorb the losses so incurred. The industry can export greater quantitics
as the quota has also been made tradable and the industry is at liberty to export
raw, white or refined sugar depending on global market demand.

Rise in prices of pulses

1685. SHRI AJAY SANCHETI: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) the details of factors responsible for sharp increase in the prices of pulses
in the country recently;

(b) whether the situation was not anticipated by the authorities;
(c) the details of measures taken to stabilize the prices of pulses; and

(d) the prices of pulses before and after taking of various measures to stabilize
their prices?

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (SHRI RAMVILAS PASWAN): (a) The recent increase in the
prices of pulses was mainly on account of the lower domestic production due to
adverse weather conditions. In addition, artificial shortage created by hoarding and
black marketing also put pressure on prices of pulses.

(b) and (c) No, Sir. The Government has taken timely steps to enhance domestic
availability and stabilise prices of pulses. These steps included extension of zero import
duty, extension of stock limit and issuing advisories to States for strict enforcement
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of the Essential Commodities Act, 1955 and the Prevention of Black-marketing and
Maintenance of Supplies of Essential Commodities Act, 1980, suspension of future
trading in Urad and Tur, export ban on pulses with exceptions, importing Tur to
improve availability and creating buffer stock. Further, domestic searches and surveys
were also conducted on a number of importers, traders and financiers engaged in

pulses trade.
(d) The requisite details are given in the Statement.
Statement

Variation in the Retail Prices of Pulses over the 6 Months

Items All-India Daily Average Retail Price (I/kg)
Price 1 Month 3 Months 6 Months % Variation over
As On Ago Ago Ago

832016 822016 8.12.2015 892015 1 Month 3 Months 6 Months

Gram Dal 65.19 66.41 69.53 63.22 -1.84 -6.24 3.12
Tur/Arhar Dal 134.67 140.83 150.93 117.52 -4.37 -10.77 14.59
Urad Dal 132.89 137.44 143.57 105.22 -3.31 -7.44 26.3
Moong Dal 101.05 102.79 107.77 99.01 -1.69 -6.24 2.06
Masoor Dal 79.05 80.91 88.03 88.53 -2.3 -10.2 -10.71

Source: State/UT Civil Supplies Deptts.
Inflation in food prices

1686. SHRI P. BHATTACHARYA:
SHRIMATI RAJANI PATIL:
SHRI KIRANMAY NANDA:

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION
be pleased to state:

(a) whether there is inflation in food prices;
(b) if so, the details of steps taken to control the same;

(c) whether any step has been taken to strengthen the Public Distribution System

to control the inflation in food prices; and
(d) if so, the details thercof and if not, the reasons therefor?

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (SHRI RAMVILAS PASWAN): (a) and (b) As per the latest



